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f 8hrimati Reno Chakravartty: 
Shrimati Mafida Ahmed: 
Shrimatl Parvathl SrUmn: 
Shri Damani:
Sftri Kbnshwaqt Ral:
Sardar Iqbal Singh:
Shri Wodeyar:
Shri Hadha Raman:
Shri Rameshwar Tantia:
Shri Bhogji Bhai:

•SSI.  ̂Shri D. C. Sharma:
Shri Vajpayee:
Shri Kallka Singh:
Dr. Ram Sabhaf Singh;
Shri Tyari:
Shri Raghanath Singh:
Shri Btmal Ghose:
Shri Hem Raj:
Shri Anar:
Shri N. R. Mwfeuny:
Shri Hem Barua:

Will he Minister of Heme Affairs 
be pleased to state-

(a)  whether it is a tact that the Naga 
hostile* have contacts with Pakistan;

ftby Vhetber War wmmnmt'1 «r 
other proof in substAhtiat&on*)* ttds 
have come Mo the possesftfwv df 
Government; and

(c)  what action has  Government 
taken in the matter?

The  Minister  of  Heme  Aftfcbt 
(Pandit G B Pant):  (a) and  <b). 
Some papers and documents tfttm 
recovered by the Assam Police from 
the house of a Naga  named Dally 
Namo, which indicated attempts on the 
part of hostile Nagas to enlist Pak­
istan's assistance.  It also  appears 
from these papers that the contact was 
maintained through the Assistant High 
Commissioner for Pakistan at Shillong.

(c)  At the request of the Govern­
ment of India, the  Government  of 
Pakistan has withdrawn this  official 
from Shillong

Shri Basnmatari: May I know whe­
ther since the new set-up of adminis­
tration brought under  the  Central 
Government, the activities of the hos­
tile Nagas are on the increase or de­
crease’ That is the first question..

Mr. Speaker: No  ‘first  question’ 
Only one question can be asked at a 
time

Shri Basamatari: That was my ques­
tion by way of a supplementary to 
Q No. 333

Mr. Speaker:  All right

Shri  Baramatarl:  I shall ask a 
supplementary on Q No. 355 later on

Mr. Speaker: Two questions cannot 
be combined and asked one after the 
other

Pa&dit G. B. Pant: They have been 
on the decrease for some time.

Shri Baamatari: My supplementary
on Q No 355 is this. May 1  know 
whether it is a fact that one young 
Naga has been arrested on suspicion 
that he had contacts with the Pakis­
tan Asst High Commissioner at Shil­
long:

Paodtt G. B.  Rant:  Some  Nag” 
have been arrested* and II was  in 
consequences  of certain documents
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wMA wen wiMd  ftwa them that 
certain conclusions were drawn,

Shrimati  Mafida  Ahmed:  With
reference to Q. No. 838, may I know 
whether any financial assistance was 
made available to the State Govern­
ment for giving relief to the sufferers 
from Naga depradation in those areas?

Pandit G. B. Pant:  So far as the
Naga unit itself is concerned, relief is 
administered directly by the Centre, 
through the officials who are serving 
there. So far as the Army is concern­
ed, the Centre has been considering, 
and would like to consider gym pathe­
tically their requests for assistance
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Shrimati  Parvathi  Krtshnan:  In
answer to question No. 355, the Minis­
ter stated that representations  have 
been made to  the  Government  of 
Pakistan with regard to the Assistant 
High Commissioner  in Shillong.  In 
view of  the fact  that reports have 
appeared in the press that Naga hos- 
tttes get help from Pakistan in  the 
form of arms, and the Army authori­
ties also have not denied that report 
but only stated that  they did  not 
succeed in their mission, may I know 
whet steps are being taken to seal in 
the border and to post security posts 
in that area?

Pandit G. B Pant:  On the border, 
we have our check  poets, and also 
pottoe guards, to see to it that nobody 
from one side or the other causes any 
damage or indulges in any crime.
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Shri Jaipal  Singh:  Between  the 
answer to 333(a) where a 'large num­
ber of Naga hostiles* are  mentioned 
and the speech of the hon.  Deputy 
Minister the other day in which  he 
referred to ‘a small section  of the 
Nagas’ there i3 a conflict. May we get 
a rough idea of what is the number?

Pandit G. B. Pant:  Let me first
understand what is the conflict.

Shri Jaipal  Singh:  Part  (a)  of 
question 333 was “whether it is a fact 
that a large number of Naga hostiles 
recently penetrated into North Cachar
___' and so on and  the answer is
‘yes’.

Pandit G. B. Pant: That has not 
been admitted in the answer.

Shri Jaipal Singh:  If it has  not 
been admitted, may we know  how 
small the figure is because we are told 
that only a small section is involved, 
and martial law has been made into 
a regular law?

Pandit G. B. Past: It is very diffi­
cult to give the correct figure. After 
all, the Naga hostiles wander about 
and roam about, and they are for the 
most part concealing  themselves in 
the recesses at the hills.  But their 
numbers are  dwindling.  Many  of 
them—at least, the important  ones
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among them—have either oomeover- 
ground «r appeared beftrte the sathori- 
ties, sad the depredations in the Naga 
Unit itself have dwindled  consider­

ably.

Shrimati Matte Ahmed:  A  UPI 
news item published in the HtndutHum 
Standard  (Calcutta edition) of 10th 
May, 1B58 revealed that facilities have 
been offered by Pakistan for training 
Naga hostiles in the  East Pakistan 
Hills Battalion.  If so, may  I know 
what further information Government 
have in this regard?

Pandit G. B. Pant: Government have 
no authentic information about it.

Shrimati  Parvathi  Uriah wan:  A
report has appeared in the Press that 
a prominent businessman in Cachar 
is said to have given shelter to some 
Naga hostiles and given them help to 
cross the border with letters of intro­
duction to people in Sylhet  May I 
know whether any reports have reach­
ed Government to this effect and if 
so, what action has been taken in the 
matter?

Pandit G. B. Pant: Enquiries were 
made and it was found that promi­
nent businessmen were not doing any­
thing of this sort.

Shri P. C. Boreoah:  May I know
how much time Government expect to 
take to restore peace  in the Naga 
area?

Pandit G. B. Pant;  I hope if we 
all co-operate and if we succeed in 
winning the goodwill of the Nagas, it 
will not take much time.
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Shrimati Beam Chakravartty: Ibi
hon. Minister has stated that it is the 
goodwill of the Nagas which we have 
to earn. It is stated in all our papers 
that there has been some contact bet­
ween Pakistan and the Nagas and vie* 
versa and there has been arrest also 
and a Pakistan official has gone back. 
This has agitated the public mind. 
May I know how far this is true and 
what steps have been taken? Has this 
been discussed with the loyal Nagas 
as to what we should do in the matter?

Paadit G. & Pant:  As has been
stated in the answer, the Assistant 
High Commissioner has been with­
drawn because these papers indicated 
in a way his complicity.  The people 
among the Nagas have been trying to 
win the sympathy of Pakistan on the 
other side, oi some of the official* or 
those who are in charge.  This indi­
cated that this particular officer on our 
side had been instrumental in giving 
them some assistance and facilities. So 
he has been removed.

Shri Naushir Bharucha:  Since the 
hon. Minister has stated that the num­
ber of Nagas hostiles has been dwindl­
ing, where was the necessity of pro­
mulgating the Ordinance?

Pandit G. B. Pant: The reasons have 
been given previously.  While hostile 
activities in the Naga area itself have 
gone down considerably—they have 
been squeezed out and they have for­
feited the sympathies of the Nagas— 
they are extending their activities to 
other areas in Assam and also Mani­
pur.  As there was no such law in 
force in these areas, it was considered 
necessary in order to deal with  the 
situation as it has developed, to pro* 
mulgate the Ordinance.




